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The ship-repairing yard is being con-
sidered seriously; it is not merely to 
avoid the issue. 

SHRI JANARDHANA REDDY; May 
I know from the hon. Prime Minister, 
Sir, which are the two sites re-
commended by the expert team? 

MR. CHAIRMAN: He has given the 
names already. 

SHRI JANARDHANA REDDY: He 
has not given. And besides this I would 
like to know the position of 
Vishakhapatnam about a ship-building 
yard being located there. 

SHRI MORARJI R. DESAI: There is 
one at Vishakhapatnam. What is he 
asking? About the two names, they are 
Paradeep and Hazira. 

MR.   CHAIRMAN:  Next     question. 

 

  Examination for grant of post matric 
scholarships to students belonging to 

the backward classes' 

*394. SHRI SHRIKANT VERMA: 
SHRI BALRAM DAS: SHRI  
SAWAISINGH     SISODIA: 
SHRI N. K. BHATT: 
SHRIMATI RATAN KUMARI: 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether it is a fact that there is 
widespread resentment among the 
students belonging to the backward 
classes against holding an examination 
for determining their eligibility for the 
grant of post-matric scholarships; and 

(b) if so, whether Government pro-
pose to do away with the practice of 
holding such examinations for the 
aforesaid purpose?] 

THE MINISTER OF 
HOME AFFAIRS (SHRI CHARAN 
SINGH): (a) Government of India 
sponsors post-matric scholarships 
scheme for Scheduled Castes, Scheduled 
Tribes and Neo-Buddhists only. There is 
no provision of holding any examination 
for the purpose of granting post-matric 
scholarships, 

(b) Does not arise. 

 

tThe question  was  actually asked     on  the floor of the House by Shri Shrikant 
Verma. $[   ]  English translation. @[   ] Hindi translation. 
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SHRI CHARAN SINGH: I have no 
knowledge whether there is discon-
tentment or not. But the question was 
whether any competitive examinations 
were held.    I have replied, "No". 

SHRI SHRIKANT VERMA: I have 
asked whether there is widespread 
discontentment and resentment among 
the students belonging to the backward 
classes and whether such examinations 
are held or not. 

SHRI CHARAN SINGH: I have said 
that the scheme applies only to 
Scheduled Castes, Scheduled Tribes and 
Neo-Buddhists. Backward classes is a 
term which has not been defined as yet. 
So far as discontentment is concerned, 
everybody who is born in this; world is 
discontented. 

 

 
SHRI N. K. BHATT: Sir, Harijans, 

Adivasis and other backward sections of 
the society have been subjected to all 
types of exploitation for ages which 
among others, accounts for the absence of 
opportunities to them to have a better 
standard of life. The extension of 
facilities to improve their lot and better 
opportunities for living is proper and 
should be further extended for the fuller 
development of their personality. Sir, 
doing away with the practice of holding 
examinations for determining their 
eligibility at different levels does not 
serve our purpose. I would like to know 
from the hon. Home Minister if the 
Government has any proposal to give 
them every facility for education and 
other things to enable them to enter into 
competitive examinations and occupy 
important positions on merit and, if so, I 
would like the hon-Minister to enlighten 
us about them. 

MR. CHAIRMAN: He has replied in 
the first supplementary that there is no 
examination.   Is it not so? 

SHRI CHARAN SINGH; There is no 
examination. As regards other facilities, 
a large number of facilities are provided. 
But I am not prepared today. 

SHRI N. K. BHATT: I have made a 
slight  departure.  Giving them facili ties 
for education or exempting there does not 
help them very much. 
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MR. CHAIRMAN: That is a different 
question. Today, it is whether there, is an 
examination or not. Your question will 
not    arise out of this. 

 

SHRI YOGENDRA MAKWANA: Sir, 
in some private schools and col-leges- 
the scholarship money is re-ceived in the 
beginning of the year and they deposit it 
in the bank and collect a huge amount of 
interest and at the end of the year, they 
give the scholarship amount to the 
students. I would like to know whether 
the Government is aware of this and if 
so, what action they propose to take 
against  these  schools  and  colleges. 

MR. CHAIRMAN: You can put a 
separate question.    Now, Shri    Naik. 

SHRI L. R. NAIK: Sir, the hon. 
Minister has replied about the grant of 
scholarships and holding of examinations 
thereof only in respect of Scheduled 
Castes and Scheduled Tribes. But the 
question asked is about the backward 
classes. These backward classes of 
course, include the Scheduled Castes and 
the Scheduled Tribes also, but besides 
these, there are other classes like the 
denotifled tribes. I would like to know 
from the hon. Minister as to what 
arrangement he has made for the grant of 
scholarships   to  the denotified tribes. 

SHRI CHARAN SINGH; I believe, 
Sir, all these tribes fall within the 
definition of either the Scheduled Tribes 
or the Scheduled Castes. So, the facility 
in regard to scholarship extends to them 
also. 

SHRI L. R. NAIK: Is the hon. 
Minister aware... 

MR. CHAIRMAN; You are not al-
lowed to put another supplementary- 

SHRI N. H. KUMBHARE: Sir, our 
Constitution has identified two classes of 
people for special treatment. One class 
comprises Scheduled Castes and 
Scheduled Tribes because of their social 
disability and poverty, and the other class 
consists of backward classes because of 
their economic backwardness. Now, the 
hon. Home Minister has told us that for 
the Scheduled Castes and the Scheduled 
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Tribes, this scheme of scholarship is 
there. We would like to know from the 
hon. Minister whether these backward 
classes could also be helped by the 
Central Government and not the 
State Governments. What we would like 
to know is whether the Central 
Government  contemplates  to  start  a 
similar  scheme for  the   backward 
classes. 

SHRI  CHARAN SINGH:   At least, 
not at present. 

 
MR. CHAIRMAN: No more questions 

on this. Yes, Shri Bhupesh Gupta, next 
question. 

Torture of miners in Bellad Colliery at 
Jamuria near Asansol 

@*395. SHRI BHUPESH   GUPTA:f 
DR. Z. A. AHMAD: SHRI 
INDRADEEP SINHA: 

Will the Minister of ENERGY be 
pleased to state; 

(a) whether Government's attention 
has been drawn to a news item which 
appeared in the Statesman, dated the 17th 
January, 1977 regard- 

@Previously, Starred Question 275, 
transferred from the 29th July, 1977. 

tThe question was actually asked on 
the floor of the    House by Shri Bhupesh 
Gupta. 


